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Judement {0ral )

(of the Bench delivered by Hon'ble Shri P.K. Kartha .

Vice Chalvman(l))

wo  have heand the 1earned  counsel of  both
parties.  The orievancs of the app)icant who olaims to have

workaed as & casual |1 abowrer in the office of the respondents

for 706 dave ralates  tO the termiration of his gervices by
arder dated 21.08.91 jasued by the respondents. The relief

soueht. by him in the  oresent application i that. the

spondents be di rected to reinstate the applicant with full

hack wages, continuity of service and reoularise his Jobs.

2. The  respondents  have stated  in  their

counter-affidavit  that  the applicant was engacexd  on daily
waaes basis for specific work and that oo right has  acoiued
o the applicant for  remilar appointment.. e learned
counsal for the amplicant stated at the Bar that tThere are 4
vararesios in the post of Peons but this 15 heing  vehsmently
deried by the learned coursel for the W})Sit);fﬁ')dt-?ﬂﬁt&; who states

that this in not part of  the ol eadings e'grmi that. t e

respondant 3 f'ii:’rﬂ*b o opportunity to controvert this version.
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. After hearing both parties, the application is

of with the direction to the respondents to ©OF sider

LSOOG
oncacing the applicant as casual labourer iF they meed the

services of & casual labourer and in prefersnce tO Persons

with lesser length of service and outsiders.
Thaere will be no order as to costs.
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